t1 TEM NO 64 COURT NO. 11 SECTION Xl | A
(I'n Chanbers)

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 7818-7819 CF 2009

CHENNADI JALAPATHI REDDY Appel I 'ant (s)
VERSUS
BADDAM PRATAPA REDDY & ANR. Respondent ( s)

(Office report on default)

Date: 30/11/2011 These Appeal s were called on for hearing
t oday.

CORAM :
HON BLE MR JUSTICE H. L. DATTU

For Appellant(s) M . B. Ramana Murthy, Adv.
For M. Quntur Prabhakar, Adv.

For Respondent (s) Ms. Suprita, Adv.
M.AmMt, Adv.
M . Ramesh Al | anki, Adv.
for M. D. Mahesh Babu, Adv.

M. C.S.N. Mhan Rao , Adv(NP)
UPON hearing counsel the Court nade the foll ow ng
ORDER
Learned counsel for the respondent is granted four

weeks’ time for filing the statenent of case.

(G V. Ranana) (Veena Khera)
Court Master Court Master



